307 Papers Laid

(1) A copy each of the following papers (Hilndi and English
versions) under sub-section (1) of section 619A of the
Companies Act, 1956:-—

(i) Review by the Government ot the working of th
Rural Electrification Corporation Limited, New Delhi
for the year 1995-96.

(i) Annual Report of the Rural Electrification Corpo-
ration Limited, New Delhi, for the year 1995-96,
alongwith Audited Account and comments of the
Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing rea-
sons for delay in laying the papers mentioned at (1)

above.
[Placed in Library. See No. LT 1375/97]

(3) A copy of the Memorandum of Understanding (Hindi
and English versions) between the Rural Electrification
Corporation and the Ministry of Power for the year
1996-97.

[Placed in Library, See No. LT 1376/97]

Annual Accounts of National Capital Region
Planning Board for the year 1995-96 and
Memorandum of Understanding between the
National Building Construction Corporation and
Ministry of Urban Affalrs and Employment
for the Year 1996-97 etc.

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLUY): Sir, | beg to lay
on the Table—

(1) A copy of the Annual Accounts (Hindi and English
versions) of the National Capital Region Planning Board
for the year 1995-96, together with Audit Report
thereon, under section 26 of the National Capital
Region Planning Board Act, 1985.

[Placed in Library, See No. LT 1377/97]

(2) A copy of the Memorandum of Understanding (Hindi
and English versions) between the National Buildings
Construction Corporation and the Ministry of Urban
Affairs and Employment for the year 1996-97.

[Placed in Library, See No. LT 1378/97]

(3) (i) A copy of the Annual Report (Hindi and English
versions) of the National Institute of Urban Affairs,
New Delhi, for the year 1995-96, alongwith Audited
Accounts.

(i) Statement (Hindi and English versions) regarding
Review by the Government of the working of the
National Institute of Urban Affairs, New Delhi, for
the year 1995-96.

(4) Statement (Hindi and English versions) showing rea-
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sons for delay in laying the papers mentioned at |2
above.
[Placed in Library, See No. LT 1379/97)

Notifications under All India Services Act, 1951

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL., PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE MINISTRY OF PAR.
LIAMENTARY AFFAIRS (SHR!I  S.R. BALA.
SUBRAMONIYAN): Sir. | beg to lay on the Table—

(1) A copy each of the following Notifications (Hindi and
English versions) under sub-section (2) of section 3
of the All India Services Act, 1951 —

(i) The Indian Administrative Service (Fixation of
Cadre Strength) Fifth Amendment Regulations,
1996 published in Notification No. G.S.R. 554 in
Gazette of India dated the 14th December, 1996,

(i) The Indian Administrative Service (Pay) Sixth
Amendment Rules, 1996 published in Notification
No. G.S.R. 555 in Gazette of India dated the 14th
December, 1996.

(i) The Indian Forest Service (Fixation of Cadre
Strength) Fourth Amendment Regulations, 1996
published in Notitication No. G.S.R. 587 (E) in
Gazette of India dated the 26th December, 1996,

(iv) The Indian Forest Service (Pay) Fourth Amend-
ment Rules, 1996 published in MNotification No.
G.S.R. 588(E) in Gazette of India dated the 26th
December, 1996.

(v) The Indian Forest Service (Fixation of Cadre
Strength) Third Amendment Regulations, 1996
published in Notification No. G.S.R. 589 (E) in
Gazette of India dated the 26th December, 1996.

(iv) The Indian Forest Service (Pay) Third Amendment
Rules, 1996 published in Notification No. G.S.R.
590(E) in Gazette of India dated the 26th Decem-
ber, 1996.

[Placed in Library, See No. LT 1380/97]

Annual Report, Audited Accounts and Review
of The Working of the Jammu and Kashmir
Horticulture Produce Marketing and Processing
Corporation Limited, Srinagar for the
year 1987-88 etc.

[Translation]

THE MINISTER OF STATE IN THE MINISTRY OF

RURAL AREAS AND EMPLOYMENT (SHRI CHANDRADEO
PRASAD VARMA): Sir, | beg to lay on the Table—

(1) A copy each of the following papers (Hindi and English

versions) under sub-section (1) of section 619A of the
Companies Act, 1956.—



